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•consideration does not refer to the 
number of Half-aiuHour discussions. 
That was part of the Report which 
the House has already adopted. Of 
•course, it is open to the House to sug­
gest that the Business Advisory Com­
mittee when it meets next should con­
sider the question of the number of 
Half-an-Hour discussions per ' week.

- As far as the passing of this Report is 
concerned, it does not come in the 
picture.

SHRI KANWAR LAL GUPTA: Are 
.you prepared to assure the House that 
it will be considered in the next meet­
ing of the Business Advisory Com­
mittee?

SHRI RAVINDRA VARMA: Sir,
Mr. Mavalankar who has a generous 
nature, and does not generally make 
ungenerous comments gave an im­
pression as though Government wss 
trying to take away the time of the 
private members. This is n very un­
charitable remark. The government 
is not taking away the time of the pri­
vate members. In fact it is the Gov­
ernment that is struggling to get the 
Government business through Nothing 
has been said in the Business Advisory 
Committee Report which may mean 
that inroads should be made into pri­
vate members* time. The question 
arose from the number of Half-an- 
Hour discussions. This can always be 
considered by the Business Advisory 
Committee. Sir, I do not th*nk there­
fore I need say anything more.

SHRI B. P. MANDAL: Before I 
seek leave of the House to withdraw 
my amendment, I would like to re­
quest the hon. Minister, Shr R< vindra 
Varma. that in future he should be 
more liberal in granting time for the 
discussion of Budget of States which 
are under President's Rule. Otherwise, 
parliamentary democracy will be a 
mockery. I seek leave of the House 
to withdraw my amendment.

MR. SPEAKER: Is it th e  p lea su re  of 
the House to allow the hon. Member 
to W ith draw  h is  am en d m en t?
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The Amendment, Has by leave 
withdrawn,

MR. SPEAKER; The question is:
“That this House do agree with 

the Fourteenth Report of the Busi­
ness Advisory Committee presented 
to the House on the 15th March, 
1978”.

The motion wag adopted.

12.52 hrs.
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STEAMER SERVICE
MR. SPEAKER: Dr. Ramji Singh, 

you must give a copy of the rtatemont 
in writing. We have repeatedly said 
that you must give it in writing.
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